
Annexure-4
Name of the corporate debtor: M/S RIGHT HEALTH PLATTER PRIVATE LIMITED : Date of commencement of ClRp: 20/09/2024: List of creditors as on: l4_ll_2024

List of unsecured financial creditors (other than financial creditors belonging to any class ofcreditors)
(Amount in {)
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Aditya Birla Finance Ltd 03-r0-2024 4,26,07,954.00 4,26,07,954.00 Term Loan 4,26,07,954.00 NO 2.89o/o NA NA 0.00 NA

2 UGRO Capital Limited 26-09-2024 6,07,56,094.00 6,07,56,094.00 Term Loan 6,07,s6,094.00 NO

4 t3%

NA NA 000 NA

J Drip Capital Inc 04-10-2024 14,35,87,684.03 14,35,87,684.03 Term Loan 000 NO

9.75%

NA NA 0.00 NA

4 LIWIN INDIA PRIVATE LIMITED 03-10-2024 3,01,4t,420.00 3,01,41,420.00 Term Loan 3,01,4t,420.00 NO

2.0s%

NA NA 000 NA
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